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saleable steel, rpixgin^ from  Hs. 169 tc. 
Rs. 374 i-er tonne over the correspo­
nding values in 1973-74. S im ilar cost 
reduo£ii^ns hav^ also been attained in 
other plaints like T ISC O  and IIS C O  
H ow ever, these reductions in the cost 
o f Dro».lac^ion have been totally  oirset 
by  escalation in the cost o f raw  m ateri- 
als^ and wages which have been '̂f 
the order o f Rs, 350 to Rs. 450 i>er 
tonne,

(d ) Adrpt;on  o f standard cost and 
budgetary ccntrol methods are uFed 
fo r  p systematic m onitoring o f the im ­
plementation o f cost reduction pro­
grammes. M onth ly cost and vardance 
reports ere b^ing reviewed in a 3-fici 
system from  the shop floor to the Top 
man'igement.

Furnishing Residence o f M inister o f 
Communications

2264. SHHI S. G. M U R U G A IV A N : 
W ill ihe M inister o f C O M M U N IC A ­
T IO N S  be please i  to state:

(a )  w-hether his official residence in 
D e lh i was furnished by Posts and 
Telegraphs Departm ents at a cost o f 
Rs. 4 lakhs: and

(b )  i f  so, the facts thereof?

T H E  M IN IS T E R  OF R A IL W A Y S  
(PR O F . M A D H U  D A N D A V A T E ) • 
(a V  (b> No, Sir.

The Pos<s and Telegraphs Depart­
ment did not supply any furniture for 
the provisional oflRcial residen?e of
the M inister o f Communications at
23. Safdarjiing Road, N ew  Delhi. The 
C PW D  hrtS, however, supplied for this 
residence furniture valued at Rs. 
28,895/- which is much below  the ceil­
ing o f Rs o8 500/- prescribed fo r the 
Cabinet M iii:Plers.

Furniture o f the portion o f the bun­
ga low  utilised fo r oflRce purposes by 
the Min*sl^r nnd his staff has been 
supplied by the M inistry o f Communi­
cations, by the transfer, as a niAtter 
o f cO'jr-s^ 3f articles o f furniture etc., 
from  ih «  repidence o f the predecessor 
o f the p iesent M inister.

The aobve furniture has been suppli­
ed *iom  ihe stccks already qvaiicjble 
w ith  the Governm ent, and no addi­
tional expendilu ie has been incurred.

M eeting o f Junior Doctors o f M aulana 
Azad M edical College, Irw in  and G. B.

Pant Hospitals, D elhi

22d6. SH RI R. V  S W A M IN A T H A N : 
W ill the M inister o f H E A L T H  A N D  
F A M IL Y  W E LF A R E  be pleased to 
state;

(a )  w hether general body m eeting 
o f the Junior Doctors o f Maulana 
Azad  M edica l C o llege  and Irw in  and 
G. B. Pant Hospitals in D elh i have 
condemned the in terference o f p o lit i­
cians in day to day w ork ing o f hospi­
tals;

(b )  whether they have condemned 
the alleged manhandling o f doctors b y  
the relations o f a patient w ho had 
brought recom m endatory le tte r from  
his special assistant;

(c )  the facts o f the incident and the 
action taken by him  to avoid such 
incidents in future; and

(d )  whether the doctors had p ro ­
tested against this on the 22nd May^ 
1977?

TH E  M IN ISTE R  OF H E A L T H  & 
F A M IL Y  W E LF A R E  (S H R I RAJ 
N A R A IN ):  (a )  and (b ). No. A  resolu­
tion purported <o have been passed by 
the Junior Doctors was received by the 
M edical Superintendent, Irw in  Hos­
pital, N ew  Delhi.

(c )  Shri Satram E>ass, who was ad­
m itted w ith  a stab in ju ry in 
Surgical W ard in Irw in  H ospi­
tal in the 17th A p ril, 1977 and 
was dicharged from  the Hospital 
on the 7th May, 1977, continued to 
stay in the H<»&pital On the 20th M i >, 
1977, a group of persons called on the 
Health M inister on behalf o f the pati­
ent for explaining the difficulties 
cluding alleged indifferent treatment 
given to him in the Hospital. A  letter 
was addressed by the Health M inister's 
P r iva te  Secretary to the M edical Sup-




